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To,

The Registrar,

Hon'ble National Green Tribunal,
Copernicus Marg, New Delhi.
E-mail - judicial-ngt@gov.in

Subject: Submission of Action Taken Report in compliance of directions
issued by Hon'ble NGT vide order dated 12.01.2024 in Original

Application No. 176/2022 Aman Chaudhary Vs Union of India and
Others.

Sir,

In compliance of Hon’ble NGT order dated 12.01.2024 in Original Application
No. 176/2022 Aman Chaudhary Vs Union of India and Others., the action taken report
received from Regional Office, UPPCB, Kanpur Nagar is being filed herewith.

It is requested that the aforesaid report may be presented before the Hon'ble

Tribunal for kind consideration.

Yours faithfylly,
Encl: As above.

(Rajendra Singh)
Chief Environmental Officer
Circle-2

AL - 12, fRAfar s, TR, T.C.-12 V, Vibhuti Khand, Gomti Nagar,
TETE- 226010 Lucknow - 226 010
T : 0522-2720828, 2720831 Phone  : 0522-2720825, 272082
BRI : 0522-2720764, 2720676 Fax :0522-2720764,
g—ﬁ?{ : info@uppcb.com E-mail : info@uppcb.com
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............... 3. The CPCB is directed to obtain the information regarding adoption and
implementation of the classification and compile the information and file additional report
within two months by e-mail at judicialngt@gov.in preferably in the form of searchable
PDF/OCR Supported PDF and not in the form of Image PDF.

4. Request for adjournment has been made on behalf of Mr. Mukesh Verma,
Learned Counsel for Respondent no. 6-Director of Geology and Mining on the ground of
personal difficulty which request is allowed.

5. Report by way of his affidavit be filed by the Director Geology and Mining
Department, Uttar Pradesh mentioning all requisite details regarding present status of
Action Taken against respondent no. 2 for illegal mining, violation of environmental norms,
and recovery of environmental compensation. Affidavit as mentioned above be filed within
two months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR
Supported PDF and not in the form of Image PDF.

6. List for further consideration on 21.03.2024.

7. In view of the facts and circumstance of the case, we also consider personal
appearance of the officers duly authorized by Director, Directorate of Geology and Mining,
Uttar Pradesh and Member Secretary, UPPCB physically or through VC on the next date of
hearing to be essential for producing the relevant record and assisting this Tribunal in just
and proper adjudication of the questions involved in the case. Accordingly they are directed
to remain present before this Tribunal on that date with the relevant record.

8. A copy of this order be sent to the Director, Directorate of Geology and Mining,

g

Uttar Pradesh and Member Secretary, UPPCB by email for requisite compliance.”.......
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E—— " Action Taken Against Respondent No. 2

1. That in compliance to the directions passed by the Hon'ble NGT, it is submitted
that UPPCB has imposed Environmental Compensation amounting Rs. 4,29,37,500/- vide
letter dated 02.09.2022 for carrying out the mining activities for 1145 days without obtaining
Consent to Operate under the Water (Prevention and Control of Pollution) Act, 1974 and Air
(Prevention and Control of Pollution) Act, 1981.

2. That the aforesaid levy of Environmental Compensation was opposed by the
Project Proponent by filing Writ Petition No. 6812 of 2022 before the Hon'ble High Court of
Judicature at Allahabad, Lucknow Bench, Lucknow and Hon'ble High Court vide order dated
30.09.2022 set aside the order of imposition of Environmental Compensation due to not
affording opportunity of hearing to the Project Proponent prior to imposition of
Environmental Compensation.

3. That thereafter, in compliance to the order passed by the Hon'ble High Court,
UPPCB has issued show cause notice dated 02.12.2022 thereby calling upon the Project
Proponent for imposition of compensation of Rs. 4,29,37,500/- due to mining without
obtaining Consent to Operate from the answering Respondent and Show cause notice was
received by the Project Proponent on 21.12.2022.
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4. That in response to the aforesaid show cause notice UPPCB has received a.reply
dated 03.01.2023 from Project Proponent. After reviewing the reply and recommendation of
Regional Officer, Kanpur Nagar, Environmental Compensation of Rs. 4,29,37,500/- has been
impose ] it on 30.01.2023.

i dS‘.,gTaI':Z:ti:hlse (sJthmitted that SEIAA, U.P. vide letter no. 174/Parya/SEAC/4026/2017
dated 12.08.2018 has issued Environmental Clearance to M/s Vaishnavi Enterprises
Proprietor Shri Nagendra Singh R/o 113 MIG-2, Mahabalipuram, Kalyanpur, Kanpur Naga‘r
for ordinary sand mining of 2,10,000 Cubic meter/year at Gata No. 2Mi, VillageKatari,
Sunaudha, Tehsil-Bilhaur, Kanpur Nagar in 10.5 hectare Lease Area, for the period of 5 years.
Regional Officer, U.P. Pollution Control Board, Kanpur Nagar vide his letter dated 22.09.2023
has informed that as per the letter dated 11.04.2023 sent by District Mining Officer, Kanpur
Nagar, the mining activity has been restricted on 20.12.2022 and at present no mining
activity is being done at Gata No. 2Mi, Village-Katari, Sunaudha, Tehsil-Bilhaur, Kanpur
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J === . REGIONAL OFFICE,
. MM@ 345, SADET L. POLLUTION CONTROL BOARD
= 7S AWANA NAGAR, AWAS VIKAS PHASE-3, KALYANPUR,
KANPUR NAGA R-208017
To,
The Collector,
Kanpur Nagar,
Kanpur,
Sub:- O.A. no. 176/2022 Aman Chandhary Union of Indin and order dated 07.03.2022 Hon'ble

NGT for collection of Environmental Compensation the Sand Mining Project which was
C

Arrving out and mining work without obtaining necessary CTO permission from the
State Board, to pay Environmental compensation,

CERTIFICATE OF RECOVERY

UNDER THE U.P. PUBLIC MONEY RECOVERY OF DUES (AMENDMENT) ACT, 1972
Sir,

The sum of Rs 4,29,37,500.00 (Rupees Four Crore Twenty Nine Lakh Thirty Seven
Thousand Five Hundred Only) is payable on account of Environmental Compensation for operation
the unit violating issued directions of the Board by M/s Vaishnavi Enterprises, Proprietor Mr.
Nagendra Singh, R/o 113, M.1.G.-2, Mahabalipuram, Kalyanpur, Kanpur Nagar-208017.

You are hereby requested to recover the same and deposit it into the account of the U.P.
Pollution Control Board account No. 701502010002104 IFSC Code — UBIN0570150 Union Bank of

India, Vibhuti Khand, Gomti Nagar, Lucknow credit to his bill amount. The cost of the proceedings if
any be recovered in addition.

1. Name of the Industry - M/s Vaishnavi Enterprises

2. Address of the Industry - Gata No. 2mi Rakwa 10.5 Hgq. Vill-Katri Sunada, Tehsil- Bilhaur,
Distt-Kanpur Nagar

3. Name of the Proprietor/Representative — Proprietor Mr. Nagendra Singh, R/o 113, ML.I.G.-
2, Mahabalipuram, Kalyanpur, Kanpur ngar—208017

4. Total Amount to be recovered Rs. 4,29,37,500.00

Cost of the proceedings Rs. 42,93,750.00

6. Total Amount (4+5) Rs. 4,72,31,250.00 (In Words) Rupees Four Crore Seventy Two Lakh
Thirty One Thousand Two Hundred Fifty Only/

The Amount recovered from industry will be credit to the board Account No.

701502010002104 IFSC Code — UBIN0570150 Union Bank of India, Vithuti Khand
Lucknow.

%

» Gomti Nagar,

Your faithfully.

-

(Er. Amﬁa)
s. Regional Officer
CC:- for kind information please, =

1- Member Secretary, U.P. Pollution Control Board, T.C- 12 V, Vibhuti Khand, Gomati Nagar,
Lucknow-226010.
2- Chief Environmental Officer (Circle-2),

U.P. Pollution Control Board, T.C- 12 V, Vibhuti
Khand, Gomati Nagar, Lucknow-226010.

.
-

o Regional Officer

[ &g
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Mahabalipuram, Kanpur Nagar, U.P, M/s 2/NGT-0.A.-
Vaishnavi Enterpries, River Ordinary Sand 176/2022,

Mining at Araji/Gata/Khand No.-2Mi, Area 26.00
Acre (10.50 Ha) , Village- Katari Sunaudha,
Tehsil- Bihaur, Distt.- Kanpur Nagar, U.P.,M/s
Vaishnavi Enterpries, (Leased Area-10.50 Ha)
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